* IN THE HIGH COURT OF DELHI AT NEW DELHI

+ W.P.(C) 16436/2023 & CM APPL. 66224/2023
L PKUSHWAHA . Petitioner
Through: Ms. Ridhi Dua, Advocate for Mr.
Sachin Chauhan, Advocate.

Versus
GOVT. OF NCT OF DELHIANDORS ... Respondents

Through:  Ms. Anubha Dhuliaand Mr.
Vinayak, Advocatesfor R-2 & 3.

CORAM:

HON'BLE MR. JUSTICE PRATEEK JALAN
ORDER

% 06.02.2025

The petition has been listed for hearing today as 05.02.2025 was
declared as a holiday of the Court, pursuant to an Office Order dated
31.01.2025, bearing No. 04/IG-4/Genl .-1/DHC.

The matter could not be taken up for hearing due to paucity of
time.

List on 25.07.2025.

(BY ORDER)

COURT MASTER

FEBRUARY 6, 2025
“ Bhupi”

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 06/08/2025 at 12:14:48
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